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90 60-1 fasft ot 0.0445164||1) =T T T/
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[FT. &. MOoRTH/PIU/VSKP/PaderuBypass/3D]
g rHaET, fAesrs

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 18th June, 2026

S.0. 3215(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.0. 1226(E) Dated 09/03/2026, published in the Gazette of India, Extraordinary, Part I, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for building (widening/ two lane with paved shoulder etc.,), maintenance, management
and operation of NH-516E in the stretch of land from Km 248.916 to Km 262.260 (Design Chainage from Km 0.000 to
Km 13.000) (Paderu Bypass Section) in the district of Alluri Sitharama Raju in the state of ANDHRA PRADESH

And whereas the substance of the said notification has been published in “Andhra Prabha” and “THE TIMES
OF INDIA” both dated 14.03.2026; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has submitted that after publication of 3(A), there are no objections
received within the stipulated time i.e., 21 days as per 3C of the National Highway Act, 1956;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-516E in the stretch of
land from Km 248.916 to Km 262.260 (Design Chainage from Km 0.000 to Km 13.000) (Paderu Bypass Section) in
the district of Alluri Sitharama Raju in the state of ANDHRA PRADESH

State: ANDHRA PRADESH

“District: Alluri Sitharama Raju

S1. No.

Survey/Plot
Number

Type of Land

Nature of
Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

| 1

|Taluk: Paderu

|Village: Lagisapalli

1

101-3B

Private

RYTHUVARI
PUNJA

0.004047

1) LAKE
SIVALINGAM
PATHRUDU S/o
BALAYYA
PATHRUDU, 2)
LAKE
JAGANNADHA
PATHRUDU S/o
BHEEMA
PATHRUDU

147-1

Government

PORAMBOKE

0.0364225

GAYALU
147-1D

147-1

Government

PORAMBOKE

0.0404694

GAYALU
147-1C

147-2

Government

PORAMBOKE

0.0971267

PANGI
MACHHAMMA W/o
BOJJAYYA

147-2C

147-2

Government

PORAMBOKE

0.0202347

PANGI
MACHHAMMA W/o
BOJJAYYA

147-2D

2-4B

Private

RYTHUVARI
PUNJA

0.004047

TALARI RAMANNA
S/o DEVANNA

38-1

Private

RYTHUVARI
PUNJA

0.0121408

1) LAKE MOHAN
RAO PATHRUDU, 2)
LAKE
SURYANARAYANA
PATHRUDU, 3)
LAKE SEETHARAM
PATHRUDU S/o
SANYASI
PATHRUDU

38-1A

42-11

Government

SMASANAM

0.0080939

PORAMBOKE
SMASANAM

42-2

Private

RYTHUVARI
PUNJA

0.0080939

LAKE DEVA
PATHRUDU S/o
GUDDA
PATRHUDU
42-2C

10

42-6

Private

RYTHUVARI
PUNJA

0.0121408

TALARI DEVANNA
S/o LAXMANNA
42-6A
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13

11 42-8 Private RYTHUVARI 0.004047|[LAKE GUDDAMMA
PUNJA W/o
BALAPATHRUDU
42-8C
12 42-9 Government  |[SMASANAM 0.004047|[PORAMBOKE
SMASANAM
13 57-14B Private RYTHUVARI 0.004047|(1) LAKE
PUNJA SEETAHARAMA
PATHRUDU S/o
SANYASI
PATHRUDU, 2)
LAKE
SURYANARAYANA
S/o SANYASI
PATHRUDU
14 58-5B Private RYTHUVARI 0.0121408|[CHALLA
MANAVARI SANYASAYYA S/o
KONDAYYA
15 59-3B Private RYTHUVARI 0.004047||TALARI RAMANNA
PUNJA S/o DEVANNA
16 6-1B Private RYTHUVARI 0.004047|(Talari Ramanna S/o
PUNJA Devanna
6-1D
17 66-1 Private RYTHUVARI 0.0121408|[PUJARI
PUNJA BULLAMMA W/o
PANDUDORA
66-1C
18 66-11 Government  |[SMASANAM 0.004047|[PORAMBOKE
SMASANAM
19 66-4 Private RYTHUVARI 0.0121408|[1) ESWARA
PUNJA DEVALAYAM
MANYAM TRUST,
2) LAKE UMA
MAHESWARA
PATHRUDU S/o
CHIRANJEEVI
PATHRUDU
66-4A
20 91-1 Private RYTHUVARI 0.0323756|[LAKE SUBBARAO
PUNJA S/o KARRI DORA
91-1C
21 93-4 Private RYTHUVARI 0.0404694||GANGAMMA
PUNJA DEVUNI MANYAM
93-4B
22 93-4 Private RYTHUVARI 0.0607042|[ GANGAMMA
PUNJA DEVUNI MANYAM
93-4D
23 ||93-5 |Government  |[PORAMBOKE || 0.004047||Tha.Ka.Ga. |
24 94-4 Private RYTHUVARI 0.0080939](1) LAKE
PUNJA VISWANADHA
PATRUDU, 2) LAKE
SIMHACHALAM
PATHRUDU S/o
CHINNA
SITHARAM
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PATHRUDU
94-4D
25 94-5 Private RYTHUVARI 0.0526103|[TALARI
PUNJA LAXMAYYA S/o
DEVAYYA
94-5C
26 95-4 Private RYTHUVARI 0.0526103||LAKE SUBBARAO
PUNJA S/o KARRI DORA
95-4C
27 95-4B Private RYTHUVARI 0.004047|[LAKE SUBBARAO
PUNJA S/o KARRI DORA
28 96-4B Private RYTHUVARI 0.004047|(1) LAKE
PUNJA VISWANADHA
PATRUDU, 2) LAKE
SIMHACHALAM
PATHRUDU S/o
CHINNA
SITHARAM
PATHRUDU
29 96-7 Government PORAMBOKE 0.0445164||Gayalu (Anadina
Punja)
30 96-9 Government PORAMBOKE 0.0526103||Gayalu (Anadina
Punja)
Village: Karakaputtu
31 13-2 Private RYTHUVARI 0.0161878|[SURLA
PUNJA MANGLAYYA S/o
SANYASAYYA
13-2B
32 13-2 Private RYTHUVARI 0.004047|[SURLA
PUNJA MANGLAYYA S/o
SANYASAYYA
13-2D
33 13-3 Private RYTHUVARI 0.0121408|[1) KUDA
PUNJA LAXMAYYA S/o
VALASAYYA, 2)
KUDA BOJJANNA
S/o LAXMAYYA
13-3D
34 13-3 Private RYTHUVARI 0.0121408|[1) KUDA
PUNJA LAXMAYYA S/o
VALASAYYA, 2)
KUDA BOJJANNA
S/o LAXMAYYA
13-3E
35 13-4 Private RYTHUVARI 0.0161878||[KUDA LAXMAYYA
PUNJA S/o SANYASAYYA
13-4C
36 13-4 Private RYTHUVARI 0.0121408|[KUDA LAXMAYYA
PUNJA S/o SANYASAYYA
13-4E
37 13-8 Private RYTHUVARI 0.0445164|[KUDA RAMANNA
MANAVARI S/o MANGLANNA
13-8C
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38 13-8 Private RYTHUVARI 0.0526103||KUDA RAMANNA
MANAVARI S/o MANGLANNA
13-8E
39 9-4B Private SARKAR 0.004047|[KUDA BOJJANNA
MANAVARI S/o SOMANNA
Village: Paderu |
40 48-2B Private RYTHUVARI 0.004047|(1) KILLO
PUNJA KOTHAMNAIDU S/o
PAKEER NAIDU, 2)
KILLO SUSALA
NAIDU S/o
KOTHAM NAIDU, 3)
KILLO
SEETHARAMA
NAIDU S/o
KOTHAMNAIDU
41 54-13 Government ANADINAPU 0.004047||ANADEENA PUNJA
PUNJA
42 54-4A Private RYTHUVARI 0.016188|[JAVVADI
MANAVARI LAXMANA S/o
RAMANNA
Village: Sukuruputtu
43 8-10B Private RYTHUVARI 0.040469|[KUDA APPANNA
PUNJA S/o BALANNA
44 8-3B Private RYTHUVARI 0.1133145||[ARAMA GASANNA
PUNJA S/o MALAYYA
Village: Kindangi
45 8-4 Government PORAMBOKE 0.1335492||PORAMBOKE
ROAD
46 8-5 Government PORAMBOKE 0.0121408|[PORAMBOKE
ROAD
Village: Seribayalu
47 10-5B Private RYTHUVARI 0.004047|(ONDRU
MANAVARI SANYASAYYA S/o
SATYARAOM/G.
RAJAMMA W/o
SANYASAYYA
48 15-2B Private RYTHUVARI 0.004047|(1) MODA
MANAVARI APPALASWAMY
S/o BALAYYA, 2)
MODA BALAYYA
S/o MOGAYYA
49 21-2B Private RYTHUVARI 0.004047|[KUDA GANGAYYA
MANAVARI S/o PEDA
RAMANNA
50 22-2B Private RYTHUVARI 0.004047|[KANGU
MANAVARI VENKATASWAMY
S/o BALANNA
51 24-3B Private RYTHUVARI 0.004047|[PANGI GASANNA
PUNJA S/o SANYASI
52 |l25-2 |Government  |[PORAMBOKE | 0.089033|[KALUVA
53 47-4B Private RYTHUVARI 0.004047|[SHETTY
MANAVARI APPALANAIDU S/o
JAKKANNA
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54 49-1 Government PORAMBOKE 0.0647511{|[PORAMBOKE
GEDDA
55 49-2 Government PORAMBOKE 0.0121408{[PORAMBOKE
GEDDA
Village: Sundruputtu
56 16-10 Private RYTHUVARI 0.0930797(|DANNETIPALASA
MANAVARI RAMAYYA S/o
PACHHAYYA
16-10D
57 16-10 Private RYTHUVARI 0.0242817(|DANNETIPALASA
MANAVARI RAMAYYA S/o
PACHHAYYA
16-10B
58 16-8 Private RYTHUVARI 0.0242817(|DANNETIPALASA
MANAVARI MATYA RAJU S/o
BOJJAYYA
16-8B
59 16-9 Private RYTHUVARI 0.0485633||DANNETIPALASA
MANAVARI SUBBA RAO S/o
CHINNAYYA M/G
MOTHER
BULLAMMA
16-9B
60 27-12 Government BANDHA 0.0202347(|PORAMBOKE
BANDA
61 27-8 Private RYTHUVARI 0.0890328(|[VANCHELA
MANAVARI PENTAYYA S/o
SANYASIDORA
27-8C
Village: Kujjili
62 10-1B Private RYTHUVARI 0.0202348(| BODANGI
MANAVARI LAXMAYYA S/o
LACHANNA
63 10-2B Private RYTHUVARI 0.004047|[PANGI LAXMAYYA
MANAVARI
64 31-4B Private RYTHUVARI 0.004047|[BANDANAINI
NANJA BALANNA S/o
BALARAJU
65 31-5A Private RYTHUVARI 0.004047||GEMMALI
NANJA YERRANNA S/o
SEETANNA
66 43-2D Private RYTHUVARI 0.056657||MUDAVA
NANJA LAXMAYYA S/o
CHINNAYYA
67 47-4B Private RYTHUVARI 0.004047||GABBADA
NANJA RAMANNA S/o
YENDUNAIDU
68 53-1A Private RYTHUVARI 0.004047|[TAMARA
MANAVARI RAMANNA S/o
RAMANNA
69 53-2A Private RYTHUVARI 0.004047||(GABBADA
MANAVARI RAMANNA S/o
LAXMANNA
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70 53-4 Private RYTHUVARI 0.008094|(GABBADA
MANAVARI SANYASAYYA S/o
LAXMAYYA
Village: D. Gonduru |
71 36-1 Private RYTHUVARI 0.0121408|{1) DIPPALA
PUNJA MANGLANNA, 2)
DIPPALA CHINNA
BALANNA S/o
RAMANNA
36-1A
72 36-5 Private RYTHUVARI 0.0080939|(BONKULA
PUNJA BALANNA S/o
NAGANNA
36-5A
73 36-6 Private RYTHUVARI 0.0971267|[1) SATHAKA
PUNJA SANYASI, 2)
BHEEMAYYA, 3)
KOTHAYYA S/o
SOMAYYA
36-6A
74 37-3C Private RYTHUVARI 0.004047||Dippala
NANJA Venkataswamy,
Erakayya S/o
Chinnaya
37-3B
|Taluk: Hukumpeta |
|Village: Burmanguda |
75 29-4 Private RYTHUVARI 0.101174|[PENTADORA
MANAVARI BOJJANNA S/o
RAMANNA
76 29-6B Private RYTHUVARI 0.2832861||PENTADORA
PUNJA BOJJANNA S/o
RAMANNA
77 39-3 Private RYTHUVARI 0.080939|(BODDA
PUNJA APPALAKONDA S/o
BHIMANNA
Village: Konthili
78 120-2 Private RYTHUVARI 0.0364225|(BARLU
PALLAM KANTHAMMA W/o
SOMANNADORA
120-2A1
79 120-7 Private RYTHUVARI 0.072845|[BARLU
PALLAM KONDABABU S/o
LAXMANADORA
120-7A1
Village: Addumanda
80 21-2A2 Private RYTHUVARI 0.145691|[THANGULA LAXMI
MANAVARI NAIDU S/o
CHINAPANDU
NAIDU
Village: Sanyasammapalem |
81 36-5B Private RYTHUVARI 0.376366|(1) MORE
PUNJA LAXMAYYA, 2)
KRISHNAMURTHY,
3) BOJJAYYA S/o
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GASANNA, 4)
NEKKULA
RAMANNA S/o
PONNALU

82

50-2B

Private

RYTHUVARI
MANAVARI

0.016188

MORA BOJJAYYA
S/o CHINNAYYA

83

57-1

Private

RYTHUVARI
MANAVARI

0.0202347

1) MORI
APPALASWAMY
S/o LAXMAYYA, 2)
MORI MANIKYALA
RAO S/o DEMULLU
57-1A2

84

58-2

Private

RYTHUVARI
MANAVARI

0.0283286

1) BONDA
RAMULAMMA W/o
MATCHA RAJU, 2)
BONDA DEVAYYA
S/o RAMANNA
58-2C1

85

58-2

Private

RYTHUVARI
MANAVARI

0.0283286

1) BONDA
RAMULAMMA W/o
MATCHA RAJU, 2)
BONDA DEVAYYA
S/o RAMANNA
58-2C3

86

58-2B

Private

RYTHUVARI
MANAVARI

0.004047

1) BONDA
RAMULAMMA W/o
MATYARAIJU, 2)
BONDA DEVAYYA
S/0 RAMANNA

87

58-3

Private

RYTHUVARI
MANAVARI

0.0202347

BONDA
KONDAMMA W/o
MATCHHALINGAM
58-3C1

88

58-3

Private

RYTHUVARI
MANAVARI

0.0323756

BONDA
KONDAMMA W/o
MATCHHALINGAM
58-3C3

89

60-1

Private

RYTHUVARI
MANAVARI

0.0445164

1) MODA NAGULU
S/o APPANNA, 2)
MODA APPANNA
S/o APPANNA
60-1A1

90

60-1

Private

RYTHUVARI
MANAVARI

0.0445164

1) MODA NAGULU
S/o APPANNA, 2)
MODA APPANNA
S/o APPANNA
60-1A3

91

60-1B

Private

RYTHUVARI
MANAVARI

0.080939

1) MODA NAGULU
S/o APPANNA, 2)
MODA APPANNA
S/o APPANNA

92

60-3

Private

RYTHUVARI
MANAVARI

0.0121408

1) PANGI
SOMANNA, 2)
PANGI BATTANNA,
3) PANGI
JAMMANNA S/o
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CHITHUKAYYA
60-3A1

93 60-3 Private RYTHUVARI 0.0121408|{1) PANGI
MANAVARI SOMANNA, 2)
PANGI BATTANNA,
3) PANGI
JAMMANNA S/o
CHITHUKAYYA
60-3A3

94 61-3 Private RYTHUVARI 0.0121408|(BONDA
MANAVARI MATCHHALINGAM
S/o MATCHHE
RAJU

61-3B

95 61-3 Private RYTHUVARI 0.0121408|[BONDA
MANAVARI MATCHHALINGAM
S/o MATCHHE
RAJU

61-3D

96 7-2C Private RYTHUVARI 0.004047|[TAMARBA
PUNJA RAJAYYA S/o
RAMANNAPADAL

Total|| 3.3468265)| |
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